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MINISTRY OF LABOUR AND EMPLOYMENT
NOTIFICATION
New Delhi, the 12th October, 2010

S.0. 2846(E). In exercise of the powers conferred

v sub-section (1) of Section 6 of the Equal Remuneration

Act, 19764238 ol 1976) read with rules 3 and 4 of the Central

Advisory Comnuttee on Equal Remuneration Rules, 1991

and in supersession of the notification of the Government of

India in the Ministry of Labour and Employment number

5.0.3453, pub!zmud in the Gazette of Indiy, Part 1§, Section 3,

Sub-section (i1} dated the 8th December, 2007, exceptas

respects things done or omitted to be done before such

supersession, the Central Government hereby constitutes

the Central Advisory Comnuttee, consisting of the following
members, namely

1. Minister for Labour and Employment Chairman
2. Minister of State for

Employment

-V ICR
Charman

Labour and

3. Secretary, Ministry of Labour Ex-officio
and Employment Member

4. Joint Secretary, Ministry of ~ddo-
Labour and Erployment
{In-charge of Child and Women Labour)

5. Joint Secretary, Mimistry of -do-
Women and Child Development

6. Adviser, Labour and Employmemnt ~do-
Division, Planning Commission

7. Secretary, Labour Departiment, ~clo-

Government of Tamil Nadu
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8. Secretary, Labour Department, ~Fx-officio

Government of Harvana Member

9. Secretary, Labour Department, ~do-
Andaman and Nicobar Islands

10. Member Secretary, ~cdor-
National Commission for Women,
4, Deen Dayal Upadhaya Marg.
New Delhi

1. Ms, Mangalamba Rao ~—Non-official
All India Secretary Member

Bharathiva Mazdoor Sangh
Subedar Chetram Road,
Bengaluru-560009

12. Smt. Devika Singh ~do-
Indian National Trade Union Congre
SSQ-1, Subernrekha Bunglow
Opposite River Pump House
Sakchi Marine Drive
Jamshedpur, Jharkhand-83 1001

13. Ms. Poonam Sharma o~
C/o Ms. Indran: Kar
Confederation of Indian Industry (CI)
249-F, Sector-18, Uidyog Vihar Phase 1V,
Gurgaon-122015

14, Representative of All India ~do-
Manufacturers’ Organisation
{name to he notified)

15, Smt. Suvra Ghosh, ~do-
Flat No. 9, 4th Floor, 63, Southern
Avenue, Kolkata, West Bengal-700029

16. Smt. Sharda Devi Jaiswal -do-
195-EWS, tst Floor, Rapti Nagar Part-1,
Arogya Mandir,
Gorakhpur, Uttar Pradesh

17. Smt. Guramma Siddaraddi -do-
MIG-21, KHB Colouny
Bidar, Kamataka-585401

18. Smt. Radhamani, ~do-
W/o Dr., Rajegowda,
351,15th Main Road, Siddharth N
Nethi Marg, 2nd Stage,
Mysore, Karnataka-11

19. Shri Rajendra Singh Nati. . -do-
S/o Shri Gajendra Singh,
Shram Shivir, Tansen Marg,
Birla Nagar, Gwahor,
Madhya Pradesh
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20. Smt. Ratna Singh, ~do-
Member of Parbament (Lok Sabha)
21, Prof. Alka Balram Kshatriya -do-

Member of Parhiament (Rajva Sabha)

The term of office ot non-oflicial member(s) of the
Comlnutw shall be two years.
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